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THE MINISTER OF STATE IN THE 
MINISTRY OF TOUR.ISM ,AND CIVIL 
AVIATION (SHRI ~SHOK OEHLOT): 
(a) In the Seventh Plan, public sector. 
investm'ent will focus on development of ' 
support infra$truclure. wher as th private 
sector Will n ed to be encour ged for 
dey lopment of hotel accommodation. 

(b) nnd (c) . Repayment of loans advan. 
oed to ive .. Star botels before or a t the 
time of Asiad 1982 is governed by the 
repayment schedule. D some cases, pay
ments are due 00 account of interest and/ 
or principal. Recoveri s ar being effected 
by the financial institution. 

(d) The amount of loans/advances 
sanction d ta Asiad hotel project by J Cl 
was Rs. 15.60 crores,' owe\, 1', Ih~ actual 
amount disbur d till D cemb r, 4 was 
R • 13 ,66 crore.s. 

(e) No, Sir. 

Licensing of Saw Mills 

2399. SHRI DIGVIJAY SINGH: Will 
the PRIM MIN[STER be plea ed to 
state: 

(a) whether the Dumber and , location 
of saw mills is a very important factor in 
pre erving forests; 

(b) whether with conversion of forest 
Jands to noo .. forest use, it is proposed to 
seek the sanction of the Union Gove rn~ 
ment before licensing Sa w 'tni lis; 

(C) whether this has been proposed ' in 
the amendments to ,the forest c os eva tion 
laws; and 

(d) if not, the rea on therefore? 

THE MIN1STER OF STATE IN THE 
MINISTRY 0 ENVIRONMENT AND 
FOR S S (SHRI ,VIR S N) : (3) Yes,. Sir. 

(b) Licencing of saw , mills does not 
require Union Government approval. How .. 
ever. wh rver it i intended to ' us~ (ore t 

land for non .. forcst purposes. prior appro .. 
val of the Union Governm nt is n C~S'i IHY 
under the provi ions of t he f1ore~t ( onsa. 
vati n) Act, 1980. 

(c) and (d) . Do not arise. 

Killing , or a 'y ou'~gQ]a n during Election 
Campaign at Port, Blair 

2400, SHRI MANORANJAN BHAKTA: 
Will the Mini ter of HOME AFFAIRS be 
p' oS 'd to state: 

(a) wheth r a murder case has bee'n 
registered 'again t a CRP Jaw n for killing 
a youngman dtlring e J ctioo oampaign at 
Port Blair, A arid N I lands, during De-

, cemb r 1984 and the Adh1i niit ration has 
sought permission from the Government of 
India to take him into custody; if so. what 
aefion Government hav~ t ken in the 
m Her; and 

(b) what action has been taken again t 
th CRP Commandant at Port , Blair who 

, wanted t up r, S9 the whole matter? 

THE MINIST R ' OF STATE IN THB 
MINJ5TRY HOMB Al1FAIRS (SHal
MATI RAM DULARI SINHA) : (a) Yes 
Sir. The Andaman & Nicobar Ad'mini. 
tra tion have be n advised that the .case 
re j, tcpd again. t the on table may be 
inve tigat d expcditiou'lyan the Ministry 
of Hom Affair informed if prima~faclt 
CCl e j established. 

(b) It i not correct to say th~t CR F 
Commandant at Port Blair wanted to 
supp'rcs the whore matter. 'herefore, the 
qu~stion of taking action ogainst him does 
not arise. 

,[ Translatioll) 

Funds Given to Voluntary Organi~ntlons for 
Upliftmcnt of SCs/STs. 

2401 , SHRI K D. SULTANPURI: 
Will the Minister of HOME AFFAIRS be 
pi ased to tate: 

(0) the State~w ise name of organis~· 

, tion in the country which are given money 
for the uplif(mcnts of ch ... duled Castes 
nnd Scheduled Tribes; 

(b) whether a,ny memorandum has l)cen 
rec ived a ain t such ,voluntary organisa
tion ;. ano 

(c) if S(), details thereof, Sfate .. wise ? 

THE MIN 1ST , R OF STATE IN THE 
MINJSTRY OF HOME AFFAIRS 
( 'HRIMAT( RAM DlJLART ~lNHA) : (a) 
Und r th entral Schem of Aid to Volun
H r'y OrgQni alion the ' Ministry of Home 




